NATIONAL COMPANY LAW APPELLATE TRIBUNAL

For Consideration Under Rule 26 (3) of the NCLAT Rules, 2016.

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 12.07.2022

IN THE COURT OF THE REGISTRAR

(VIRTUAL MODE)
01:00 P.M.

S. No. Case No. Name of the parties Counsel for
Appellants
1. [.A. No. 2095 0of 2022 | V.R Ashok Rao & Ors. Ateendra S Singh
in Comp. App. (AT) Vs.
(Ins) No.  0of 2022 TDT Copper Ltd.
2. I.A. No. 2096 of 2022 | Manish Sharma Manish Tiwari
in Competition App. Vs.
(AT) No. __ 0of 2022 Competition Commission of India & Anr.
3. [.A. No. 2097 of 2022 Smartworks Coworking Spaces Pvt. Ltd. Atanu Mukherjee
in Comp. App. (AT) Vs.
(Ins) No. _ 0f 2022 Turbot HQ India Pvt. Ltd.
4. [.A. No. 2098 of 2022 Sinki Commodities Pvt. Ltd. Animesh Kumar
in Comp. App. (AT) Vs.
(Ins) No. _ 0f 2022 ABC Floors Pvt. Ltd.
5. [.A. No. 2100 of 2022 | Bravo Sponge Iron Pvt. Ltd. Anup Kumar
in Comp. App. (AT) Vs.
(Ins) No. _ 0f 2022 SPS Metal Cast & Alloys Ltd. & Ors.
6. [LA. No. 2102 0of 2022 | Rahul Arunprasad Patel Arvind Kumar Gupta
in Comp. App. (AT) Vs.
(Ins) No. _ 0f 2022 State Bank of India
7. [LA. No. 2103 0f 2022 | Amit Dineshchandra Patel Arvind Kumar Gupta
in Comp. App. (AT) Vs.
(Ins) No.  0f 2022 State Bank of India
8. [LA. No. 2104 of 2022 Sahajanand Marketing Pvt. Ltd. Natasha D. Shah
in Comp. App. (AT) Vs.
(Ins) No. _ 0f2022 Kalinga Commercial Corporation Ltd.
9. ILA. No. 2105 of 2022 | Potential Coaching Institute Pvt. Ltd. Nishant Das
in Comp. App. (AT) Vs.
(Ins) No.  0of 2022 Concept Eduventure Pvt. Ltd. & Anr.




10. | LA. No. 2109 of 2022 Elica Hospitality LLP Jaitegan Singh Khurana
in Comp. App. (AT) Vs.
(Ins) No. _ 0f 2022 Rajasthan State Industial Development and Investment
Corporation Ltd. & Anr.
11. | LA. No. 2113 0of 2022 | Sarang Kumar Wadhawan C Saye Ahmed
in Comp. App. (AT) Vs.
(Ins) No. _ 0f 2022 Punjab and Maharashtra Co-Operative Bank Ltd. & anr.
12. | LLA.No. 2117 0of 2022 | Dayanidhi Real Estate Pvt. Ltd. & Ors. M.S. Vishnu Sankar
in Comp. App. (AT) Vs.
No.  0f2022 -—--
13. | LLA. No. 2120 0of 2022 | Rohit Sehgal Shashwat Anand
in Comp. App. (AT) Liquidator HBN Dairies and Allied Ltd.
(Ins) No. _ 0f2022 Vs.
14. | LLA. No. 2121 0of 2022 | All India Jet Airways Officers and Staff Association Nupur Kumar
in Comp. App. (AT) Vs.
(Ins) No. _ 0f 2022 Ashish Chhawchharia
Resolution Professional & Ors.
Copy to: -
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